
GOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMEMTARY AFFAIRS

(Power Sectlon)Clvll Secretarlat
SrinagarrJammu

Notification

.r".rr, m"2 {a ptit, 2026

s.oLll.- ln exercise of the powers conferred under sub-section (1)

of sectionl4 of the Bharatiya Nagarik Suraksha Sanhita,2023,the

Government hereby appoints Lt. Col Amit Sharma to be the Executive

Magistrate, who shall exercise all the powers of an Executive Magistrate

within the limits of Jammu Cantonment.
By Order of the Government of Jammu and Kashmir

sdr-
(Achalsethi)

Commissioner/Secretary to the Government

No. LAw-Por,wod&23-ro Dated:-)+-o4-2o26

Copy to the:-
1. Joint Secretary (J&K), Ministry of Home Affairs, Government of lndia.

2. Divisional Commissioner, Jammu.
3. Secretary to Govemment, Revenue Department.

4. OSD for Stn Cdr Jammu, Cant. This is with reference to letter No.
163/CATMJ Dated 24-04-2026.

5. Lt. Col Amit Sharma for information.

e. General Manager. Government Press, Jammu for publication in an

extra ordinary issue ol the Governmenl Gazette.

7. S.O. secuon, Department of Law, Justice and Parliamentary Affairs.

(w.7.s.c).
8. lncharge Website section
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